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ORDER

C.p. No.1268/I&BC/NCLT/MB/MAH/20U
1. The IRp is present.

2. The CIRP Report and the progress Report dated !6.11.20f7 is placed on record
3. Matter discussed. For next Report and to inform the further progress, matter

8.

sd/- sd/-
BHASKA PANTULA MOHAN

js adjourned to 15.01.201

[4ember (Judicial)
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M.K. SHRAWAT
14ember (ludicial)

Present:

S. No. NAME DESIGNATION SIGNATURE


